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REPORT OF THE OVERSIGHT COMMITTEE IN COMPLIANCE OF THE ORDER OF THE HON’BLE
NATIONAL GREEN TRIBUNAL PASSED IN OA NO. 490 OF 2019 IN RE: T.S. SINGH VS STATE
OF UTTAR PRADESH WITH REGARD TO PREVENTION OF DISCHARGE OF UNTREATED
SEWAGE INTO SAI RIVER AT PRATAPGARH IN UTTAR PRADESH

* %k %k

1. Introduction:

The Hon’ble NGT after considering the reports of Oversight Committee dated 22.01.2021,
08.11.2021, 13.01.2022 and 21.03.2022 has passed order dated 29.03.2022 in connection
with the matter relating to discharge of untreated sewage into the Sai river at Pratapgarh in
Uttar Pradesh, which is pending solution for the past 11 Years. The important directions
contained in the latest order of the Hon’ble NGT include fixing of responsibility at all levels
including at the Government level for not making the STP functional in spite of spending the
entire budget and continuing to pollute the river, taking stringent action against the erring
officials and agencies under relevant provisions of law, preventing river Sai from getting
polluted and maintain its water quality in category ‘B’ and preparing proper plan for sewage

management in the State of Uttar Pradesh.

The Status of Compliance: The Urban Development Department was to forward the
progress report of 30.06.2022 to the Oversight Committee by 15.07.2022 for onward
submission to the Hon’ble NGT but this report has not been received till date i.e 21.08.2022
in spite of multiple reminders and a review meeting taken on 13.07.2022 by the Oversight
Committee. This report is being prepared on the basis of the reports received directly from

The UP Jal Nigam. The status of the compliance vis-a vis the directions are as follows:

S.No | Directions Status of Compliance
1 The Urban Development Department | No monitoring/progress report has
was directed to monitor the progress of | been received from the Urban

I&D works and repairing of the STP on

monthly basis and submit progress
report to the Oversight Committee to

ensure works get completed in time.

Development Department. However,
The progress till 29.06.2022, as reported
by the UP Jal Nigam, shows that 41% of
the proposed work has been completed

with the expenditure of Rs. 2.305 Cr. It is




as per the Gant chart submitted on
08.10.2021. It has been assured that the
work will be completed on scheduled

datei.e. 31.10.2022.

The Urban Development Department
and Jal Nigam were directed to identify
the supervisory officers in one month
and take appropriate action against them
in another 6 months.

It was also directed to fix the
accountability of Secretaries to the
Government and UPPCB has to initiate
prosecution for crossing the timeline as

well as continuing failure.

The UP Jal Nigam has provided a list of
12 retired chief engineers who worked
as the controlling officers during the
period of expenditure. But no action has

been initiated against them so far.

Accountability of the Secretaries to the
Government has not been fixed yet.

UPPCB has not initiated prosecution of
officers responsible for the prevailing

situation.

UP Government (Home & Urban
Department) was directed to take action
against all the erring officers for the
misappropriation of funds under the full

gamut of law.

a. An FIR was lodged against 3 erring
officials and the contractor firm on
30.08.2020 under section 409, 419 and
420 of the IPC. Charge sheet has been
filed in the competent court against Sh.
Rajesh Khare (Executive Engineer) and
Sh. Rakesh Kumar Srivastava (Divisional
Accountant) under section 420 of the
IPC. Both the accused have been
arrested. Sanction has been granted by
the their

competent authority for

prosecution. Sh. Rampal Ram (Head

Clerk) named in the FIR was not found

in the investigation. It was

guilty

reported in March 2022 that the

investigation in respect of the




contractor firm is on but no further
progress has been reported even after

the passage of about 5 months.

b. M/s Thermax Ltd., Chinchwad, Pune
was black listed by the Chief Engineer
for a period of 2 years vide letter dated
30.10.2021. The High Court has quashed
this order on technical grounds and
given liberty to the Jal Nigam to pass
appropriate order after hearing the
contractor. Contractor has replied to the

show cause notice issued by the Jal Nigam

on 05.07.2022 which is under process.

No action has been taken against the
erring officials/firm for violation of

Environmental Protection Act 1986.

The UPPCB and EO, Pratapgarh, were
directed to monitor water quality of the
drains in which bioremediation is being
done and ensure that the water quality
of the drains discharging into the river
Sai should be within the permissible
limits respectively. Also, Urban
Development Department and UP Jal
Nigam was directed to monitor the
bioremediation works done by the Nagar
Palika Parishad Pratapgarh to ensure that
TC and FC should also be within the

permissible limits post bio-remediation.

At Pratapgarh: The bioremediation is

being done since 01.10.2021. On

07.05.2022, 13.05.2022, 20.05.2022,

30.05.2022, 06.06.2022, 13.06.2022 and
20.06.2022 water quality of the four
drains Ramlila Maidan, Bhuliyapur drain,
line drain were

City drain, Police

analysed and all other parameters

except for FC and TC were found within
the permissible limits. It is also informed
that to treat TC and FC
chlorination/disinfection is being done

since 14.01.2022 by the Nagar Palika




The UPPCB was also directed to take
prompt and effective action in case of

non-compliance of environmental laws.

Parishad, Pratapgarh in all the drains. As
a result, the TC and FC has decreased by
approximately 50-60%. The water
quality of the Sai River is in category ‘D’
in D/s Railway Bridge as well as in the
U/s Gai Ghat which indicates that the
river water is only fit for propagation of
wild life and fisheries.

At Raibareli: Bioremediation work is
being done since 20.11.2021 on all the 7
drains. The water quality of the drains
namely Kanpur Road Drain, Surjupur
Banda Drain, Indira Nagar Drain, Police
line Drain, Mahanandpur Drain,
Industrial Area Drain, Rewati Ram ka
Talab Drain was analyzed on 15.06.2022
post bioremediation. The pH, TSS, BOD
and COD were found within the
permissible limits, however, the FC and
TC were recorded beyond the
permissible limits. The water quality of
the Sai River is in category ‘D’ in D/s

picnic spot as well as in the U/s Sirsa

Ghat.
At Lucknow: One drain named
mohammadi drain originating from

Aurangabad Ashiyana with a total

discharge of approximately 20 MLD is
falling into river Sai. This drain is
untapped and no bioremediation work

as an interim measure has begun so far




to treat the water of the drain. The
water quality of the river Sai was
analysed in the U/s and D/s of the
confluence point of the drain on 27 May
2022. It is found that its water was in
Category ‘C’ prior to the confluence of
the Mohammadi Drain and after its
confluence it deteriorated to Category
‘D’.

Environmental Compensation: It was
informed that after following the due
procedure an environmental
compensation of Rs 36.50 crores has
been imposed against the Municipal
Corporation, Pratapgarh for non-
compliance of the directions of Hon’ble
NGT. However, till date no payment has
been made by the Municipal
Corporation, Pratapgarh.

Disciplinary action: Action has been
taken against Mr. Mudit Singh, Health
and Education Officer, Family Welfare,
who was on deputation as Executive
Officer, Nagar Palika Parishad, Belha
Pratapgarh, for delaying the
bioremediation of the concerned drains
in Pratapgarh.

There was a delay in the tendering
process for which the concerned
Executive Engineer Mr. Umesh Gupta

was held responsible. Vide letter dated




19.10.2021, a charge sheet has been
issued to him for not performing the
duties assigned to him properly.
However no further progress has been

reported.

The Additional Chief Secretory Urban
Development Department was directed
to coordinate the actions taken by
various other Departments (such as
Home Department and Environment,
Forest and Climate Change Department)
to ensure complete compliance of the
order of Hon’ble NGT through monthly
monitoring. Also, a copy of the minutes

of the meeting be sent to the oversight

committee.

No action taken report or the minutes of
the monthly review meeting has been
received from the Urban Development
in this date

Department regard till

20.08.2022.

Urban Development Department, UP

Government was directed to release
funds for operation and maintenance of

the STP for 15 years

No Compliance/information received

from the Urban Development
Department. However, UP Jal Nigam has
informed that the funds required for
operation and maintenance of sewerage
treatment plant are released
continuously from time to time as per

demand.

UPPCB and UP Jal Nigam were directed
to identify other sources of the pollution
in the U/S of Gai Ghat region which are
resulting in poor quality of water. UPPCB
was also directed to ensure that all the
identified sources of pollution should be

tapped and treated to prevent any

Hardoi: No drain is falling in the river

Sai.

Unnao: No drain is falling in the river

Sai.

Lucknow: 1 drain having discharge of
approximately 20 MLD is falling in river

Sai. The drain is untapped and no




discharge of pollutants into the river.

bio/phyto remediation work is being
done on the drain.

Raebareli: In Raebareli there are 7
drains, having discharge of 33 MILD,
which are falling in the river Sai and all
of them are untapped.

For the tapping of these 7 drains,
discharge of 3 drains will be diverted to
the 18 MLD existing STP after the
completion of sewer laying and sewer
house connections under AMRUT
programme. The timeline to complete
this work is March, 2023. For remaining
4 drains, a PFR under AMRUT 2.0
programme has been prepared, wherein
STP of 15 MLD capacity is proposed.
Pratapgarh: In Pratapgarh there are 4
drains, having discharge of 7.1 MLD,
which are falling in the river Sai. Work of
interception and diversion of these
drains to the 8.06 MLD STP is in
progress.

It has been informed that officials of
UPPCB have conducted an inspection of
the 8.06MLD STP at the Pratapgarh on
29.06.2022 to check the progress of
repairing work of the STP by the
contractor i.e. M/s Technocraft and
Solution, Varanasi. During the inspection
it was noted that most of the repairing

works has been done. At present the




work of laying of sewer network
pipelines is in process.
Jaunpur: No drain is falling in the river

Sai.

Urban Development Department and UP
Jal Nigam were directed to do proper
planning for sewage management.
Strategies should be made to use the
treated sewage for agricultural purpose
after requisite treatment in Rural areas
in urban

and for industrial purposes

areas.

For reuse of the treated water there is
no industry in Belha, Pratapgarh as well
as the land area around the STP has
mostly been converted into residential
land. So to reuse the treated water the
areas on the other side of the River Sai
has been explored such as a park in
chilbila Mahull

and canal in

(approximately 5 KM from STP).
However, to take the treated water to
the identified locations one pumping
station will he required to lift the
sewage along with laying of Rising main
and other related works to take the
treated water to park and canal. The
laying of rising main has to be done on
road bridge over Sai river for which NOC
will be required from concerned
department. The construction of Sewage
Pumping Station (SPS) they have to
purchase land as no land is available in
nearby areas of the STP. The estimated
cost of these works will be Rs. 18.00

Crores.

The committee is of the view that if the

construction of Sewage Pumping




Station (SPS) is not feasible then the
treated water can be discharged in to

the Sai river.

It was directed to prevent the Sai River
from getting polluted by executing the
action plan prepared by the River
Rejuvenation Committee (RRC) in the

State of UP.

No Compliance/information received

from the Department of Urban

Development.

Direction 10: The Urban Development Department and Nagar Palika Parishads were directed to

estimate the future increase in the population and quantify the subsequent sewage generation in

the Nagar Palika Pratapgarh, Raebareli, and Jaunpur. The departments were also directed to work

on making provisions to deal with the growing future needs for treating the sewage to prevent

occurrence of any such situation in the future.

Population as | 2022 2035 Status of bio- | Status of STP and sewage works (by UP
per 2011 remediation Jal Nigam, Urban)
census and
Sewage
generation in
2018
Pratapgarh | Population | 120049 144059 201681 Nagar Palika 1. An 8.09 MLD STP will be ready for
(for the | Parishad use by 31.10.2022.
year Pratapgarh s 2. For catering to the needs of the
2040) performing - the future, under SBM 2.0 program, City
Sewage Data not | 6.12 22 MLD bioremediation Sanitation Action Plan has been
generation | provided MLD of all the drains. prepared in which it is proposed to
have a STP of 13.05MLD capacity
cum a FSTP of 50 KLD capacity.
Raebareli Population | 191316 229579 291054 Nagar Palika 1. An 18 MLD STP has been
Parishad constructed in Raebareli. The STP is
Raibareli is in trial and run phase. The total
performing the project cost was Rs. 299.05 Cr and
bioremediation work proposed was to construct
of all the drains. the 18 MLD STP, laying of 206.89
Sewage 23.61 MLD 24.79 31.43 Km of sewer line connecting 17910
houses. It has been assured that




generation

MLD

MLD

the work will be completed on
scheduled timeline i.e. Oct 2022.
Also, a FSTP has been constructed
and a solar panel has been installed
using an amount of Rs. 4.72 Crore.
The work of buying three Cesspool
vehicles is in process.

For catering the future needs, a
PFR has been prepared proposing a
15 MLD STP under AMRUT 2.0

programme.

Jaunpur Population

180362

232350

264320

Nagar Palika
Parishad
Jaunpur is
performing the
bioremediation

of all the drains.

Sewage

generation

24.72 MLD

25.08

MLD

28.98

MLD

A STP of 30 MLD has been installed.
The work of 1&D of the drains to
bring the used water to this STP is
in progress under the Namami
Gange Scheme, which will be
completed by December 2022.
Under the Amrut Scheme a fund of
Rs. 264.7688 crore has been
approved. Using this fund laying of
179.00 Km of sewer line connecting
34616 houses and construction of
one IPS will be done. The timeline
to complete this work is
30.06.2023.

At present, 42 Km of sewer
network connecting 1240 houses
and 40% of IPS work has been

completed.

Recommendations:

1. The order dated 02.01.2020 of the Hon’ble NGT to take action against all the erring

officials/firms including the Senior Officers of the UP Jal Nigam as well as the State Government

under the extant provisions of law including Environmental laws still remains to be complied

with. The Urban Development Department and the UPPCB may be directed to explain the

reasons for not taking action till now.

2. In spite of the stringent directions of the Hon’ble NGT emphasizing on 100%

treatment of sewage/effluent and not discharging a single drop of untreated water to the river

10




Ganga and its tributaries, even now the Mohammedi drain in Lucknow is discharging 20 MLD
untreated water in the river Sai. Till date, no bio/phytoremediation work has begun on this
drain. The Urban Development Department may be directed to take immediate steps to tap
these drains. Meanwhile bio/phytoremediation may be started as interim measure to treat the
sewerage/waste water, actions against those who have failed to take appropriate action for the
tapping of the drains in time. The UPPCB may also be directed to impose EC on the Nagar

Nigam, Lucknow for continued pollution of the river Sai.

3. Researches have shown that chlorine itself does not persist for a long period in
water but is very reactive and its by-products (chlorination byproducts (CBPs)/disinfection by-
products (DBPs)) persist for a longer period of time. They have adverse effects on the humans,
animals and fishes as reported in the scientific reports’ >. The CPCB and UPPCB may be directed
to analyse the water quality samples of the drains, where chlorination is being done, to check

the presence or absence of the chlorination byproducts (CBPs)/disinfection by-products (DBPs).

4, The Municipal Corporation, Pratapgarh has not paid the EC imposed as well as they
have not received any stay on the imposed EC. The MS, UPPCB may be directed to take other

stringent method, permission under law for recovery of the imposed EC.

The Member Secretary, UPPCB is directed to send this report to the Registrar
General, National Green Tribunal, Principal Bench, New Delhi for placing the same before the
Hon’ble Tribunal with a copy to the Chief Secretary, Government of Uttar Pradesh for necessary

action. The report also be uploaded on the website of the Committee.

22-Aug-22 22-Aug-22
X Anant Kumar Singh X SVS Rathore
Anant Kumar Singh Justice SVS Rathore
Member, Oversight Committee Chairman, Oversight Committee
Signed by: ANANT KUMAR SINGH Signed by: SURENDRA VIKRAM SINGH RATHORE

Aug 22, 2022
Annexures: As above.

Please visit our website: oscngt.upsdc.gov.in for more information.

[1] Manasafi T, Coulomb B, Boundenne JL. Occurrence, origin, and toxicity of disinfection byproducts in
chlorinated swimming pools: An overview. IntJ Hyg Environ Health, 2017 May; 220 (3): 591-603. Doi:
10.1016/j.ijheh.2017.01.005.Epub 2017 Jan 30. PMID: 28174041;

[2] ElI-Bouhy,Z & Saleh, Gais & EI-Nobi, Gamal & Reda, Rasha. (2006). Study on The Effect of Chlorine on Health
and Growth of Some Ornamental Fishes. Zag. Vet. J., 34. 164. 164.172
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Test Report Format No- UPPCB/RL/RBL/TR-2021
REGIONAL LABORATORY, U.P. POLLUTION CONTROL BOARD

A e B Address: C-Block, Indira Nagar, Awas Vikash Colony, Raebareli-229001, U.P.
Rl c Phone: 0535-2973034
TEST REPORT
Before Bio Remediation , After Bio Remediation Percentage | Percentage After Bioremediation
S. Date of Sampling pH | TSS [ BOD | COD (  TC FC pH |[TSS BOD | COD TC FC Reduction |Reduction in| parameters | Parameters
No| Sampling Point (mg/L| (mg/L) [ (mg/L)| (MPN/100 | (MPN/100 (mg/L)|(mg/L)|(mg/L| (MPN/100 | (MPN/100 | inBOD (%) | FC(%) | withinthe |Beyond the
) ml) ml) ) ml) ml) Standard Standard
1 | 06-06-2022 | Ramild fgo81 125 | 63 | 336 | 94,00,000 | 34,00,000 | 861 | 93 24 | 112 | 34,00,000 | 21,00,000 | 61.90 3g24 | PHTSS FC
Maidan Drain BODC
2 | 06-06-2022 E_w_wﬂuﬁ 7.95| 160 | 60 | 328 | 94,00,000 | 40,00,000 | 890 | 96 25 | 120 | 24,00,000 | 21,00,000 | 58.33 47.50 cw.%wm FC
3 | 06-06-2022 | cCityDrain [833| 169 | 89 | 352 |1,70,00,000 | 70,00,000 | 828 | 97 | 29 | 136 | 94,00,000 | 27,00000| 6742 | 61.43 u”_w.mwm. FC
4 | 06-06-2022 | F ome_.._Ea 827| 151 | 62 | 328 | 70,00,000 | 47,00,000 | 843 | 92 | 27 | 128 | 27,00,000 | 21,00,000 | s6.45 55.32 vﬂ.%wm. FC
5 | 13-06-2022 | Ra™d g0 f 127 | 61 | 328 | 79,00,000 | 33,00000 | 844 | 01 24 | 112 | 26,00,000 | 21,00,000 | 60.66 36.36 PH, TSS, FC
Maidan Drain BOD
Bhuliyapur \ pH, TSS,
6 | 13-06-2022 e 845| 159 | 63 | 336 | 94,00,000 | 40,00,000 | 840 | 90 | 26 | 120 | 27,00,000 | 17,00,000 | 58.73 57.50 ey FC
7 | 13-06-2022 | cCityDrain [840| 183 | 90 | 352 |1,70,00,000(| 49,00,000 | 838 | 93 29 | 136 | 79,00,000 | 27,00,000 | 67.78 44.90 Ew%ww FC
8 | 13-06-2022 ?__wmmmwnm 839| 140 | 58 | 320 | 79,00,000 | 49,00,000 | 844 | 95 26 | 120 | 3,30,000 |21,00,000 | 55.17 57.14 uﬂ.mww FC
9 | 20-06-2022 |  RA™a too0] 120 | 69 | 344 | 79,00,000 | 32,00,000 | 825 | 94 28 | 136 | 27,00,000 | 17,00,000 | 59.42 46.88 RILESS, FC
Maidan Drain : BOD
Bhuliyapur PH, TSS,
10| 20-06-2022 s 820 155 | 60 | 328 | 79,00,000 | 27,00,000 | 826 | 93 26 | 112 | 25,00,000 | 14,00,000 | 56.67 48.15 s FC
11| 20-06-2022 | CityDrain |8.06| 171 | 91 | 352 [1,60,00,000| 70,00,000 | 8.11 | 98 27 | 128 | 70,00,000 | 27,00,000 | 70.33 61.43 Ew%wm. FC
12 | 20-06-2022 ?wﬂw__:n 823| 154 | 61 | 328 | 70,00,000 | 27,00,000 | 8.15 | 96 27 | 128 | 26,00,000 | 11,00,000 | 55.74 59.26 vw.%wm FC
i Effluent Discharge Standards for STP (13 October 2017) 6.5-9.0| <100 30 - - <1000 - - -
A k,\ R.O. N
A )N/

)\
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Test Report Format No- UPPCB/RL/RBL/TR-2021
REGIONAL LABORATORY, U.P. POLLUTION CONTROL BOARD

/ &dﬂ\ﬂ\lﬂ\@ Address: C-Block, Indira Nagar, Awas Vikash Colony, Raebareli-229001, U.P.
[ < Phone: 0535-2973034
\ TEST REPORT
\rl Parameters Remarks
S. No. cmnm.om Sampling Sampling Point pH Color D.O. (mg/L) BOD (mg/L) Conductivity TC (MPN/100 ml) Designated
(Hazen) (mmho/cm) Best-Use
1 06-06-2022 Sai River U/S Gai Ghat 8.17 10 6.0 4.9 0.375 7900 D
2 06-06-2022 Sai River D/S Railway Bridge 8.53 10 5.6 5.4 0.412 9400 D
3 13-06-2022 Sai River U/S Gai Ghat 7.98 10 6.0 4.8 0.383 7900 D
4 13-06-2022 Sai River D/S Railway Bridge 7.90 10 5.8 5.2 0.411 9400 D
5 20-06-2022 Sai River U/S Gai Ghat 7.85 10 5.9 5.0 0.371 7900 D
6 20-06-2022 Sai River D/S Railway Bridge 7.92 10 5.6 5.3 0.419 9400 D
Standard Class A : 6.5-8.5 - 6 mg/l or more |2 mg/l orless - 50 MPN/100 ml or less
Standard Class B 6.5-8.6 - 5 mg/l or more |3 mg/lorless - 500 MIPN/100 ml or less
Standard Class C 6.0-9.0 - 4 mg/l or more |3 mg/l or less - 5000 MPN/100 mi or less
Standard Class D 6.5-8.5 - 4 mg/| or more - B 5
Standard Class E 6.0-8.5 - . N 2250 -

o
X

R.O.

2 \ek)

17
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/ . Test Report Format No- UPPCB/RL/RBL/TR-2021
. \ = REGIONAL LABORATORY, U.P. POLLUTION CONTROL BOARD
: C- < i Vikash Colony, Raebareli-229001, U.P.
S Address: C-Block, Indira Nagar, Awas
\\ N Phone: 0535-2973034
/ <o
/ TEST REPORT
Before Bio Remediation After Bio Remediation Percentage | Percentage After Bioremediation
S.| Dateof Sampling [ pH | TSS | BOD | COD TC FC pH |[TSS BOD | COD TC FC Reduction |Reduction in| Parameters | Parameters
No| Sampling Point (mg/L) | (mg/L) | (mg/L)| (MPN/100 | (MPN/100 (mg/L)|(mg/L)| (mg/L) | (MPN/100 | (MPN/100 | in BOD (%) FC (%) Within the | Beyond the
- . ml) ml) | : ml) ml) . Standard | Standard
Ramlila v pH, TSS,
1 | 07-05-2022| Maidan | 7.84 | 130 | 60 | 328 [ 70,00,000 | 34,00,000 | 7.95 | 91 26 | 112 | 33,00,000 | 21,00,000 | 56.67 38.24 0D FC
Drain
i H, TSS,
2 | 07-05-2022 muw__%.%ﬁ 760 | 162 | 63 | 328 | 79,00,000 | 40,00,000 | 7.76 | 96 24 | 112 | 24,00,000 | 21,00,000 | 61.90 47.50 umoc FC
rain
H,TSS,
3 | 07-05-2022 | CityDrain | 7.61 | 171 | 90 | 352 |1,40,00,000 | 47,00,000 | 7.65 | 95 27 | 128 | 79,00,000 | 27,00,000 | 70.00 42.55 vmoc FC
4 | 07-05-2022 mowﬂmﬁ 784| 151 | 60 | 312 | 70,00,000 | 48,00,000 | 8.07 | 93 | 28 | 128 33,00,000 | 27,00,000 | 53.33 43.75 Ewwwm FC
Ramlila H, TSS
5 [13-05-2022 | Maidan | 840 | 127 | 65 | 336 | 79,00,000 | 33,00,000 | 8.50 | 94 22 | 108 | 27,00,000 | 21,00,000 [ 66.15 36.36 vm,oc ’ FC
Drain . '
6 [13-05-2022 m:wﬁﬂé 810 | 166 | 66 | 336 | 79,00,000 | 40,00,000 [ 7.50 [ 93 | 27 | 128 |26,00,000 | 25,00,000 | 59.09 37.50 Ewmwm FC
7 | 13-05-2022 | CityDrain | 7.80 | 183 | 92 | 352 |1,70,00,000| 49,00,000 | 7.75 | 97 26 | 112 | 79,00,000 | 33,00,000 | 71.74 32.65 Ewmwm. FC
Police Line !
8 [13-05-2022| " 7" (792 [ 147 | 58 | 320 | 70,00,000 | 49,00,000 | 7.98 | 92 25 | 112 | 3,30,000 | 25,00,000 | 56.90 48.98 Ewm.wm. FC
Ramlila
9 |20-05-2022 | Maidan | 850 | 133 [ 66 | 336 | 79,00,000 | 32,00,000 | 8.60 | 92 25 | 112 | 32,00,000 | 21,00,000 [ 62.12 34.38 PH,TSS, FC
Drain BOD
10 | 20-05-2022 | Bhuliyapur . H, TSS
Drain | 7-60| 160 | 63 | 336 | 70,00,000 | 41,00,000 | 7.95 | 97 26 | 112 |27,00,000 | 21,00,000 | 58.73 48.78 cw.ou ’ FC
1120-05-2022 | CityDrain | 7.90 | 178 | 90 | 352 (1,70,00,000| 79,00,000 | 8.50 | 96 29 | 128 | 79,00,000 | 32,00,000 | 67.78 59.49 Ew%wm. FC
v \F



()]

) Police Li
20-05-2022 o_mmmh.:_m 792 | 154 | 62 | 320 | 79,00,000 | 41,00,000 | 800 | 95 | 27 | 128 |33,00,000|26,00000| 56.45 36.59 Ew%ww / FC
Ramlila H.TSS
13]30-05-2022 | Maidan | 853 | 129 | 60 | 328 | 94,00,000 | 33,00,000 | 867 | 91 26 | 120 | 33,00,000 | 20,00,000| 56.67 39.39 cm.oc. FC
Drain
14 [ 30-05-2022 m__w_a_www_: 8.49 | 151 64 336 | 79,00,000 | 40,00,000 | 868 | 98 26 | 120 | 27,00,000 | 17,00,000| 59.38 57.50 EMMWm. ’ FC
15| 30-05-2022 | City Drain | 8.53 | 162 85 | 344 |1,40,00,000| 70,00,000 | 848 | 94 27 | 128 | 79,00,000 | 27,00,000 | 68.24 61.43 vﬂ%wm_ ’ FC
; frsezrad of ATHATOR s 4 v ! : il i i i i ; : s
16 [ 30-05-2022 ?.WME_E 855 | 150 | 60 328 | 79,00,000 | 48,00,000 | 850 | 93 28 | 128 | 33,00,000 | 21,00,000 | ~ 53.33 56.25 uw.oc. FC
Effluent Discharge Standards for STP (13 October 2017) moﬂ <100 30 - - <1000 - . f -

O
S o@/v/
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Test Report Format No- UPPCB/RL/RBL/TR-2021

REGIONAL LABORATORY, U.P. POLLUTION CONTROL BOARD
Address: C-Block, Indira Nagar, Awas Vikash Colony, Raebareli-229001, U.P.

Phone: 0535-2973034

TEST REPORT

Before Bio Remediation After Bio Remediation Percentage After Bio-Remediation
Reduction in
S. Date of ) - pH |[TSS BOD COD | TC (MPN/100 FC pH |TSS BOD cop TC FC (MPN/100 BOD(%) Parameters |Parameters
No)| Sampling, o S e (mg/V) | (mg/L) | {me/L) ml) (MPN/100 (mg/L) |{(me/L) | (mg/L) | (MPN/100 ml) within Standard| Beyond
ml) ml) Standard
| 1672022 | KE™PUTRO3 | 589 | 1520 | 620 | 3280 | 1,200,000 | 790,000 | 801 | 9100 | 27.00 | 1200 | 780,000 700,000 56.45 pH, TSS, BOD FC
Drain, Raebareli )
2 | 15/6/2022 wi%,m mwzww_m 505 | 1200 | sso | 3280 | 7000000 | 200000 | 803 | 91.00|27.00| 1200 | 4,900,000 | 2,100,000 69.32 pH, TSS, moc/ FC
rain, Raebareli
3 | 15/672022 | "MdieNeg2r | 549 | 1540 | 60.0 | 3200 7,000,000 | 4,000,000 | 836 | 89.00 | 28.00 | 1200 | 4,900,000 | 1,700,000 53.33 pH, TSS, BOD FC
Drain, Raebareli
Police Line Drain,
4 | 15/6/2022 bl 789 | 1510 | s9.0 | 3120 | 3,300,000 | 1,700,000 | 7.93 | 91.00 | 25.00 | 112.0 | 2,700,000 | 1,300,000 57.63 pH, TSS, moc/ FC
Mahanandpur
15/6/2022 | o =00 P | 7.88 1420 | 600 | 3280 [ 1,100,000 940,000 803 | 95.00 | 29.00 | 1360 | 790,000 700,000 51.67 pH, TSS, BOD FC
Industrial Area .
15/6/2022 : | 839 | 970 | 320 | 1360 | 110,000 480,000 8.28 | 74.00 | 21.00 | 104.0 94,000 41,000 34.38 pH, TSS, BOD FC
Drain, Raebareli
Rewati Ram Ka
15/6/2022 | talabDrain, { 7.59 | 1280 | 50.0 | 312.0 | 1,400,000 940,000 8.10 | 91.00 | 26.00 | 120.0 | 940,000 790,000 48.00 pH, TSS, BOD FC
Raebareli
Effluent Discharge Standards for STP (13 October 2017) 6.5-9.0 | <100 30 - - <1000 - - # -
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Test Report Format No- UPPCB/RL/RBL/TR-2021
REGIONAL LABORATORY, U.P. POLLUTION CONTROL BOARD
Address: C-Block, Indira Nagar, Awas Vikash Colony, Raebareli-229001, U.P.
Phone: 0535-2973034

TEST REPORT
Parameters Remarks
Date of . " ~r
S. No. sampling Sampling Point pH Color D.O. (mg/L) BOD (mg/L) | Conductivity TC (MPN/100 ml) Designated
(Hazen) (mmho/cm) Best-Use
Sai River U/S Sirsa Ghat,
1 | 15-06-2022 . / 8.27 10 6.6 4.8 0.389 7000 D
Raebareli
Sai River D/S Picnic Spot,
2 15-06-2022 . 8.5 10 5 4.9 0.419 9400 D
Raebareli
Standard Class A - 6 mg/l or more |2 mg/lorless - 50 MPN/100 ml or less
Standard Class B - 5 mg/l or more |3 mg/l orless - 500 MPN/100 ml or less
Standard Class C - 4 mg/l or more |3 mg/lorless - 5000 MPN/100 ml or less
Standard Class D - 4 mg/| or more - - -
Standard Class E - - - 2250 -

R.O. *w%

W&om@_\
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Test Report Format No- UPPCB/RL/RBL/TR-2021

urrch REGIONAL LABORATORY, U.P. POLLUTION CONTROL BOARD
&l‘\'/l\.l\\”\\i, Address: C-Block, Indira Nagar, Awas Vikash Colony, Raebareli-229001, U.P.
) «mn’“«ﬂa\“%e Phone: 0535-2973034
TEST REPORT
Date of Parameters Remarks
S. No. Samlin Sampling Point pH Color D.O. (mg/L) BOD (mg/L) | Conductivity TC (MPN/100 ml) Designated
piing (Hazen) (mmho/cm) Best-Use
Sai River U/S Sirsa Ghat,
] 1 15-06-2022 alHl . / 8.27 10 6.6 4.8 0.389 7000 D
: Raebareli
| Sai River D/S Picnic Spot,
| 2 | 15-06-2022 |32 River O/ a 8.5 10 5 4.9 0.419 9400 D
m Raebareli
w Standard Class A 6.5-8.5 - |6 mg/l or more |2 mg/lorless - 50 MPN/100 ml or less
| Standard Class B 6.5-8.6 - 5 mg/l or more |3 mg/l orless - 500 MPN/100 ml or less
Standard Class C 6.0-9.0 - |4 mg/l or more |3 mg/lor less - 5000 MPN/100 ml or less
Standard Class D 6.5-8.5 - 4 mg/l or more - - -
Standard Class E 6.0-8.5 - - a8 2250 -
N

R.O. %

2l %4
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Annexure-2

(A) Compliance Status of Recommendations in the report of OC dated 08.11.2021 mentioned in
order dated 29.03.2022

Para

Recommendation

Compliance

7.4.1

As the funds has been allocated,
the work order is about to be issue
and a Gantt chart showing the
timelines for the completion of
various activities have been
submitted, the Urban
Development Department may be
directed to monitor the progress
on monthly basis and submit the
progress report to the Oversight
Committee to ensure that works
get completed in time.

TR fdeM 09T gRT UaddiTe  Hiaxel
IJoAFra FEvmE A, vl
3R UWM TUS SauH & HN, HIdR s
TJqT I gHEfRIT el b1 At 9iiie
rg&ar fbar o a1 2| fawrd 2 718 @1 i
RAT Hel = g (Herdd—1) | fadid 30.06.2022
BT BT B Y 41 IR & Td IHRA prd
faTi 31102022 TF YOI &R fohamiad &=
fear ST e 2

7.4.2

From the list of the erring officials
it is visible that the responsibility
has been fixed only on those
directly responsible for executing
the project. Had the supervisory
officers done their job properly,
the diversion could have been
detected in time and it would have
been possible to take departmental
action against the erring officials.
This would have also prevented
the infrastructure created by
spending about Rs. 15 crore of
public money from remaining idle
for such a long time. The Urban
Development Department and Jal
Nigam need to identify such
supervisory officers in one month
and take appropriate action against
them in another 6 months.

JEfeor = (Rrpraa), Sodo Sfal 9,
TGS §RT JAT Qe 2006 W 2013 dF
BRIRT GURATSOR! JAMHIAH BT fregifbd aa
ZU 1 SU BRI T B (Fela—2) | A
# 3T e Jarfrga & 9@ § U9 SR
g o M @ SaR uew o
() der Sovo St R (I # favre
@ g i # affa sieRal @
o Rafa sma &= S il gwo
fFTgaR SRiard) e S 9ifed 21 smew
e 20.03.2022 & fharcHe® 3T & U
H I9d FifAD B 3rerad Rafd Sd &= wd
A B AR W HrRRa RS @Rl
DI JYY B IHN 2—3 AE H AR
Frfard! favar ST gfea fear T 2

7.4.3

Actions taken against the erring
officers is for the misappropriation
of funds only. However, these
officers have also violated the
Environmental Protection Act
1986. The UP Government (Home
& Urban Department) must ensure
that the investigation is completed
at the earliest and all culprits are
taken to task under the full gamut
of law.

A0 AR gRT QT IMfABIRAT / HHATRIT
7 ovg TR f5r 99 @ ey @&
U H W o gRr d Rl T
BRI / HHARAT & fadwg AT BIaarel
f1dl, S9ue warae § R0 30.08.2020 HI
JMS UL, BT ORT 409, 419 UG 420 & 3f<d
TOIMMS0INRO AIT—0762 Tof BRI T oY |
oo awfdg Qe IfeRal/  sHariRar
B ARYARY 81 bl & | 50 MR Yer
FRfe, SoYo S M & e
09/ %Y /BT6 /AL /  (2121—0408) / 2021
faqi® 30.10.2021 ERT BH Ho o foto @,
Bl A A s1a e o, s e
BH gRI H0 Sod ATd SAREE, 949
TGS H AT AIferdT fAAid 24.05.2022 BT
TRR @I TS| A0 ST RITAI §RT 3MU
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SIL.

Para Recommendation

Compliance

ol # S i (TRI) & Sad R Bl
e 23.06.2022 ¥ UIRT MM & ghReITd
THATD] AR W FRE B Y BH BT SR
“HRU FAaRl A’ B IR 15 el B
3R o g MR fhar|

B ERT AU UAb— I e 05.07.2022
ERT HROT qdme) Al & YR H T THRY]
gd fhar T 9 R R BRiErR!
Iferd 2 |

7.4.4 | Monthly water quality reports of 7
months between February 2020
and October 2021 clearly suggest
that bioremediation is not being
done effectively to control water
pollution of the river Sat. EO
Pratapgarh need to be directed to
ensure that the water quality of the
drains discharging into the river
Sai is within the permissible limits
and the UPPCB needs to be
directed to take prompt and
effective action in case of non-
compliance of environmental
laws.

TR UlfeThT YRYE, UATRTE Td R Ulfoldl
URYE, ARl & H F Hg el H R aref
ATl H UAIEd eRe] Aol—Sld BT |ad e
JERARATE gRT fhar o7 <@ ® U9 s
e | HIE Wy Ud S W aARMEIeE g
Td IURTT S0W0 YWY v a1 gRT H_IY
T GRITVN DI SR Feol' e & (Fel=h—3) |
SRIGd fawaed uguur FRIFT 98 gR1 ufiq
IR (Feldh—4) & IITAR IRARMASIA
% U ydaTad pH, TSS wd BOD feiRa
AF®I & AJwI Ul | Sq IRAT B
JIAR SFUYE Rl Td GAUMe W g
T4 BT IErA fATeINUT JRATAR Wy A4l
B STl O Bwrd UguI FRET 98 gIRT
AdEl S & SUINT Bg MEiRd  AMEve
(Criteria) & AR 31ofi—S1 "Propagation of
wild life and fisheries" & o Sugad Urll
T |

(B) Compliance Status of Recommendations in the report of OC dated 13.01.2022 mentioned in

order dated 29.03.2022

quality of the drains

in

Sl. | Para Recommendation Compliance
1 |83.1 |Urban Development Department, UP | TR fd&rd famT & I Sarferd
Government may be directed to release fund | Faxsl Fieie we & Hdred T4
for operation and maintenance of the STP STRETOT %g 3Mgegd RIS A1 &
for 15 years. ITHI THI—THT R FRaX @qm
@ I B |
2 |83.2 | UPPCB may be directed to monitor water | 7R~ fdwd  favmm & Hafa

which | &1 /30s0  wqyoT fRiEer @€ W@

bioremediation is being done to ensure that
they deliver only pollution free water in
river Sai every month and submit a
quarterly report to the oversight committee
for onward transmission to the Hon'ble
NGT."

e |

(C) Compliance Status of Recommendations in supplementary report of OC dated 21.03.2023

mentioned in order dated 29.03.2022

SI.

Para

Recommendation

Compliance

1

92a

The physical and financial progress of
Interception and Diversion (I&D) Works

UdTUTe  WIdRSl  JroiAraid e
T, THUITE, 30 WWH [US

2
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SIL.

Para

Recommendation

Compliance

and overhauling of existing STP work:

(i) In para 2 (a) of the report dated
13.01.2022 it was informed that till
04.01.2022 Rs. 1.1228 Cr has been
spent completing 9.5% of the work on
ground. Now it has been reported that
till 15.03.2022 Rs. 2.0872 Cr has been
spent completing 28% of the physical
work.

SIS & B, AlaR dlgd dal =
Jefad et w1 g wRe
3r#E0T fbar ST el & | favrd 2 " B
T RAT FeliFh—1 W Hel' [ 2|
fasid 30.06.2022 ®T BT B UIRA 41
gferd ® Ud 9ad dR fedid  31.10.
2022 T YOI IR fopAmfiad e) e
ST Aferd 2

9.2b

Compliance Status of the UPPCB

In para 3 (la) of the report dated
08.11.2021 the water quality of the
untapped drains was provided till the
month of October 2021. Now the water
quality report of the untapped drains for
the month of January, February and
March has been submitted by the
UPPCB. From the water quality report it
emerges that post bioremediation the
water quality has come within the
permissible limits for all the parameters
except the Total Coliform (TC) and
Faecal Coliform (FC)

#TE A3 Ud S H IRNARITE qd vd
SR 30 U0 Uy fRizmr 918 g
PRIT Y ORI B Feol T mRer |
IRRMISATE & Uvaq UaTad pH,
TSS TG BOD &I fAuiRd #Mdi &
3TTHY U ST aftfd F | S0%0 ST
=T 9 @& SWRIed Fefid uF
T 313 fadie 30062022 ® TS
Hed RAT & TRR 4 & AR
FARMYH /S haRE & UwE

Total @ Fecal Coliform ¥ ST
50—60 Uferd @ BH UTS TS 2 |

(D) Compliance Status of Recommendations of OC mentioned in order dated 29.03.2022

SIL

Para

Recommendation

Compliance

1

3.1

Urban Development Department may be
directed to monitor the Bioremediation
works done by the Nagar Palika Parishad
Pratapgarh as they are still not able to
achieve the desirable results as TC and FC
were recorded beyond the permissible
limits. On priority, they must ensure that
TC and FC should also be within the
permissible limits past bio-remediation.

|AT AFSHA0T fHAT ST IBT 2 | S0H0
gyl FRIF die & UF AT 313
el 30.06.2022 (Helt\d—3) & AT
el SRAT & URR—4 & IIJAR
FARHY /A haed & U
Total @ Fecal Coliform #H TRTHIT
50—60 A & B IS TS 2 |

3.2

UPPCB may be directed to identify other
sources of the pollution in the U/S of Gal
Ghat region which are resulting in poor
quality of the Sai River. UPPCB must
ensure all the identified sources of
pollution should be tapped and treated to
prevent any discharge of pollutants into the
river.

TR fJeEm v 9 Fefa
T8 /30%0 uguUr fREv 98 W
G |

33

The Urban Development Department and
Nagar Palika Parishad Pratapgarh should
also be directed to estimate the future
increase in the population and quantify the
subsequent sewage generation in the Nagar
Palika. Based on these estimates they must
work on making provisions to deal with the

TR gifeldl UR¥E UdTOE @l ay
2011 @1 SHIOMT & AR STl
120049 & TAT 99 2022 P Yeifud
ST BT MO 144059  Fferd
frar T ¥ Al SHEE @
ATYE] \5(‘{1md {-‘ﬁq\ﬂ HIAT hT AT
gy 2025, 2040 TAT 2055 ©Y HHI:

3
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SIL.

Para

Recommendation

Compliance

growing future needs for treating the
sewage to prevent occurrence of any such
situation in the future.

17, 22 QAT 28 THOUSOSIO0 Jferd febar
T B 39 ¥ SBM 2.0 IRIFEH &
ar<ia faRferd City Sanitation Action
Plan % 13.05 MLD &¥al @& TE.SLUL
g 50 KLD &AdT @ FSTP T Ufaer
foar T B |

qoad ¥ TR &9 9 98 Tdr #H
yarfed 4 ATl &1 (Dry weather) 3T
7.1 MLD qfod g RS/ gvex 4wH g
SHaSE SWRid fAfomele 8.95
THOTA0SI0 &\l & THIIY. gRI
ST R I3 el P TR & B
AA—oTd & UG 9 Had fhAT S
ADT |

Finding & Direction accorded by Hon’ble NGT in Order dated 29.03.2022

SIL

Para

Direction

Compliance

1

10

We have heard the Additional Chief
Secretary, Urban Development
Department, UE present in person with
Counsel and also considered the reports on
record. It is seen that water quality is not
compliant with the norms and water
pollution is still continuing, calling for
further remedial action, as recommended
by the OC. Mere giving of tender is not
enough compliance when timeline fixed by
the Hon'ble Supreme Court has expired.
Accountability in terms of order of Hon'ble
Supreme Court, quoted in para 4 above, is
of Secretaries to the Govt. which has not
been fixed. PCB under the said orders is to
initiate prosecution which has not been
done for crossing the timeline as well
continuing failure. Let such follow up
action in terms of directions Hon'ble
Supreme Court be taken at the earliest.

UG TaRST JIoTHTid =HToTeR=
gAY, ATy, sver dwM TS
ST ® B, JaR AT dAl I
T Bl BT Fad g fear
ST XET ® 1 feid 30.06.2022 BT w1t
P W 41 gfoerd @ U9 IR B
ot 31.10.2022 T Toi &R febareiat
P T ST Afera 1

T ARHIRAT / FHaRAT & Aog
FRIAE P IW B ART B
IgUTA H Sl R gRT QT uri
T IfReIRT /pHaiRal & fadeg
T dIdarell RISl, SHUS UdmaiTe H
f30 30.082020 ®I AMSYLAL B GRT
409, 419 Ud 420 ® 3G
TO3MMS0ITRO  FIT—0762 Tl R
T SE g e
AfBIRIT / HHaIRAT B FAREGRT 8
o Bl HH A0 oHe @ fawg
PRIAET BT ST &l T

11

There is no objection to the reports filed by
the OC which are based on undisputed
facts and in line with directions of Hon'ble
Supreme Court. Thus, we accept the same
and direct further remedial action by the
State Authorities, During interaction, we
have conveyed to the Additional Chief
Secretary, Urban Development Department
that similar water pollution mainly due to
failure to treat sewage is continuing not
only at Pratapgarh but also in other parts of
the State which needs to be controlled by a

TR fdrd f[9RT gRT Feferd diavst
dleie Wired &l Fafd s
fear o1 @ B DG Hdd
ISV ¥ AMRUT SRIGH &
3fadfd  Online Continous Effluent
Monitoring System @I YT 9l I
ST RE 2|

AE 78 U4 S H IRanafeIeE gd
Td IWI I0 Y0 YWYl FEFer 91
ERT @RIY U W&ol Bl Hel |
arEr H qERfAfsIeE @ uwEn

4
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SIL.

Para

Direction

Compliance

suitable action plan and monitoring by the
Urban development Department so as to
comply with the directions of the Hon'ble
Supreme Court in Paryavaran Suraksha,
supra. In these circumstances prayer for
deleting direction for imposing cut on the
salary in terms of order dated 09.06.2021
cannot be accepted at this stage. Since stay
granted by the Hon'ble Supreme Court is
operating, the said direction will abide by
further orders of the Hon'ble Supreme
Court.

Udledlh  pH, TSS U4 BOD I
e AF®l & JHY T ST
gfofd €1 Sodo vguul vl a e &
SWRIFT Fefid U3 T 313 fedi®
30.062022 & T Hol'\ ST &
TR 4 Eg IITAR
FARHeH /feaghaed @ UvEnq
Total I Fecal Coliform ¥ T

ReiRa AMMSUs (Criteria) & ITAR
$1ofi—31 "Propagation of wild life and
fisheries" & forI Suygad url AT
2 |

12

There is need for proper planning for
sewage management. Strategies in this
regard can differ depending upon
availability of space and quantity of
sewage to be treated. While in rural areas,
the utilization of treated sewage can be
explored for agricultural purpose after
requisite treatment. In urban areas, the
same can be used for industrial purposes
in coordination with the industries and
other bulk users. Such planning will help
in saving drinking water for drinking
purposes. This aspect has been considered
by the Tribunal vide order dated
09.03.2022 in OA No. 29/2020(WZ),
Suraj Pradip Ajmera vs. Aurangabad
Municipal Corporation as follows:

"10. During the hearing, suggestion has
emerged that an interaction be held at the
level of Chief Secretary, Maharashtra with
inclusion of Secretary, Urban
Development, Maharashtra and Technical
Experts as may be decided by them
including from IIT, Bombay, Regional
Officer, CPCB and Member Secretary,
State PCB to consider possibility of laying
pipeline upto the industrial area for
transporting treated sewage to the
industrial areas so that the same can be
utilized for industrial purpose. Industries
Association may be associated in the
project of sewage treatment and can bear a
part of the cost out of Corporate
Social/Environmental Responsibility,
depending upon the financial capacity of
the member industries. This may result in a

Uee & TR &3 H Aol yeEud =g
3P 2.0 BRIHH & F=<Ia City Water
Action Plan (Drinking & Used Water
both) TJT SBM 2.0 ®RI%H & 3=<Fid
City Sanitation Action Plan & fa===
SWRId IRATSAT faves g wigfd &1
Fd WY W T

JA e Td I¥eNell H S.TP. ¥
S@afid @M drel Effluent T Reuse
TR P AEgH W [HY Bg AT Aol |
(e =ih—5) = |

5
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Para

Direction

Compliance

permanent and long-lasting  cheaper
solution. If successful, this experiment may
be tried appropriately at such other
locations in the State as found appropriate
and also customized different locations.
The Committee may also study such
models elsewhere in the country which
reportedly have been successful. The
Committee may also consider any other
viable strategies for sewage treatment and
interception and diversion of sewage, use
of appropriate effective and economical
technology, making group  housing
societies Zero Liquid Discharge (ZLD) by
recycling treating sewage, after treatment
in decentralized manner and utilizing the
treated sewage for horticulture, flushing,
cleaning or other non drinking purposes.
This strategy may help in augmenting
availability of potable water particularly in
drought affected areas of Aurangabad
Region in Maharashtra where potable
water had to be transported by trains in
the past. The  Secretary,  Urban
Development may act as nodal agency who
may call for a meeting within one month."

13

As already noted, Sai River is one of the
identified polluted river stretches for
which action plan has been prepared by
River Rejuvenation Committee (RRC) in
the State of UP constituted under order of
this Tribunal dated 20.09.2018 in OA
673/2018 News item Published in The
Hindu Authored By Shri Jacob Koshy
Titled "More river stretches are now
critically polluted”. CPCB Execution
thereof needs to be ensured.

J090 UGHUT EFU 9 @ SWRIad
Heflid ua dw=ar 313 fadie  30.06.
2022 & W HolF IRAT & TR 4
gRT {0 T vl & &9 d ¥g Tl
D S DI IO Hsid YuoT FRIFT
91 gRT WaEl S P SN

FaiRd AUevs & o gaR  Soi—<0

"Propagation of wild life and fisheries"

@ fordr Sugad urlY Tt 2 |

14

The status report led by the ACS
mentioned that interception of the drain
will be completed by October, 2022.
However, quantity of sewage generation
and capacity of STP, ensure 100%
household connectivity is not clear. There
is also no mention of plan to utilize
treated sewage as per action plan for
restoration of Sai polluted river stretch
from Unnao to Jaunpur, reveals that, 76
villages contribute 17.94 MLD of sewage
reaching to the river. In Raebareli, there
are 4 drains discharging 9 MLD of
sewage. Thus, efforts will be required
with the object of maintaining water

JWIGT ol qd 20 BRISHA
smfa faRfaa@  City Water  Action
Plans H 3d TRl ¥ JATIRID T8
HATSTT BT gTaer= foar T 2|

YA R &3 =g velfud S
Col 1t B Re T  CI B |  | G
JIRTUH Iy 2025, 2040 AT 2055 TG
FHAT: 17, 22 TAT 28 THOUFOSI0
Jferd fear war g1 s 89 SBM 2.0
PRFEH  @® owvd  fRfIA City
Sanitation Action Plan % 13.05 MLD
gHal & UE.AY. 9 50 KLD & &
FSTP &1 wifaer fam = 2|

AR T8 IS TR TiferdT aRue

6
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Para

Direction

Compliance

quality at least of class B. Since, funding
proposals are received from NMCG,
NMCG and CPCB, alongwith the PCB
and Jal Nigam may ascertain factual
status while continuing the remedial
work. If bioremediation is not giving
desired results, NMCG and CPCB may
consider viable alternative.

gRT foy <o |

15

Let further action taken report giving the
compliance and water quality status as on
30.06.2022 be filed by the Additional Chief
Secretary, Urban Development Department,
UP by 15.07.2022 with a copy to the OC.
The OC may give its own report by
30.07.2022 by e mail at judicial-
ngt@gov.in preferably in the form of
searchable PDF/OCR Support PDF and not
in the form of Image PDF. The report may
specify data of Pratapgarh and also other
towns in the area like Raebareli and
Jaunpur. CPCB and NMCG with assistance
of PCB and Jal Nigam may give factual
status report. CPCB will be nodal agency
for the purpose.

JERell U4 SIMYR R H GHOSIoUI0
AT HIINST DI AT Giaemaii qr

g H gEferd aRASTHRI & FREe
H AT (Hel\id—6) Wled Jnee
action taken report d water quality
status @ HIY H IMRAT IWIGITTHR

TRId 2 |
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Page 1

u:ﬁb %

OFFICE OF GENERAL MANAGER, GANGA POLLUTION CONTROL UNIT, U.P. JAL NIGAM(URBAN), PRAYAGRAJ.

PRATAPGARH UNDER STATE SECTOR

PHYSICAL & FINANCIAL PROGRESS OF I&D WORKS AND OVERHAULING STP WORK AT BELHA NAGAR PALIKA PARISHAD, DISTRICT

Rs.In Lakh UPTO :- 30.06.2022 \\
SN.| Town Name of Sanc. Cost Funds Expenditu| Date of . . Proposed/ Overall Remarks |
scheme (Rs. In Lac) | released (Rs. | re (Rs. In Start , Bliysical Stalus expected-date | Progress \
In Lac) Lac) Works Prop. Work in Completed of Completion
1 2 3 4 5 6 7 8 9 10 11 12
Survey and design for
1 . . Intreception of drains
Interception of 4 Drains completed, Design in
PIOgrEss.
2 Connecting Sewer laying |Sewer Laying work in
Work-908 M. progress- 440 M.
Y The Cleaning of STP campus
Construction of office, |Completed. Survey, Design
3 Testing lab Training for building completed.
Center Along with other |Foundation work in
1&D Works miscellaneous works progress. Retaining wall
and work in progress .
overhauling of - - N
4 existing STP Wetland treatment MMNS_‘ ”sm m%; .»mmn.Em work under
Pratapgarh | work at Belha | 2072.34 310.5 230.5 | 17-11-2021 |process mpleted, design 1 31-10-2022 1%
Nagar Palika PrOgress progress
Parishad, Reparing and overhauling
District of Electrical and
5 Pratapgarh Mechanical items of 95% work completed L=
Existing 8.95 MLD and
* |renovation of MPS
E&M Date Sheet Design &
Disc Filter, Mechanical approval in progess sluice
. gate, transformer panels, date
6 screens sluice gate and sheet a 4& ord
other items PRIDVEC. SQRTEE
placed. Disc filter & screen
in progres
7 Power connection 98% work completed
Executive Engineer(Civil) GENERAL MANAGER

3§
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b e
N OFFICE OF GENERAL ER .
. _ MANAGER, GANGA POLLUTION CONTROL UNIT, U.P, JAL NIGAM(URBAN), PRAYAGRAJ.
" PHY L & FINAN
O ::@9 INANCIAL PROGRESS OF I&D WORKS AND 0VERHAULING STP WORK AT BELHA NAGAR PALIKA PARISHAD, DISTRICT
A . . PRATAPGARH UNDER STATE SECTOR
, SN ?ﬂca. Nameof | Sanc.Cost | Fund uPTO - 30.05.2022
- own . LG B unes Expenditu| Date of Proposed/ Overall Remarks
scheme (Rs. InLac) -&Mﬁ& (Rs. aﬂj Start Physical Status Shnmam date | Progress
nLac . e =
) Lac) Works Prop. Work m Completed of Completion
! 2 3 4 3 6 7 8 9 10 1l 2
I Survey and design for
Intérception of 4 Drains  |Intreception of drains in
progress
2 Connecting Sewer laying |Sewer Laying work in
Work-908 m progress-220m. .
: The Cleaning of STP
Construction of office, campus Completed.
13 Testing lab Training Survey, Design for
Center Along with other  |building in progress.
) 1&D Works miscellaneous works Retaining wall work in
ru:w. . G progress
overhauling o =
4 existing STP . Wetland treatment process .mcﬂwwmmav_n_&. design work under
Pratapgarh | work at Belha | 2072.34 1018 2305 | 17-11-2021 il 31-10:2022, |~ 4% rogiess
Nagar Palika Reparing and overhauling. Progress
Parishad, of Electrical and
5 District Mechanical items of 95% work completed
?E%mm} Existing 8.95 MLD and
; renavation of MPS
E&M .Date Sheet Design
Disc Filter, Mechanical & Juv_.oé_ I progress
s : sluice gatc, transformer
screens sluice gate and Is. date she
other items pancls, date shel
. approved & order placed.
Disc filter & screen in
Power connection 95% work completed /
: G ANAGER
Executive Engineer(Civl)

s¥
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T PRI
E-mail- dsaupjn@gmail.com
G Ei I Q G"a ﬁ-rrq(m-qr) Phone- 0522-2620172, 2620272,
N Y Fax- 0522-2622389
T 6. YTV YaTd AN, oRIT$H—226001
7 §@ SUS /007— 201@-0)- 6|02 (S 22 feid 29, JaTE, 2022

Har ¥,
Y wfua,
TR faderd FgarT—5
SN JaRT AT,
AGTS |

fawa:— w0 v T =rmanferexer A ASId 3loYo HWEdT-490 /2019 T.S. Singh vs. State of
u.pd uTRd 3meer fasird 29.03.2022 & IATUTAT & T~ | |

wEIey,

S favge TR QSN SHRT—5, S0d0 ¥¥H & U3 HEa-1211 /9-5-32 FoIc /2020
oA 04.04.2022 BT T TV FIH B BE BN, O gd gRT 70 L R e # Jifia
3N0T0 WET—490 /2019 T.S. Singh vs. State of U.P & -a & IURrT WIRT aeer A1 29.03.2022 &
frarere ofer ¥ SfeaRad s & Ha ¥ aifdd Friar! gRRed wR g3 Bd BrEdrEl o e
IUcTEl B B e BT T B |

TeTd Heed ¥ ST BT R 5 Tepre fmfor @us, Sovo Sfel AR, yaTeeTe acH |
ovo STt PRt (@) # wEiRd @ aEfle wrE gy Ieg faex d T WS drl gg av
200506 T FO 801.00 TRE T aY 2010—12 H HO 102074 ARG FA FO 1821.74 G Haqars fbar
T 7| ST &) EEad SRR ¥ @ W0 387.73 WG I Aol W gAfild Ry A w9
FEdT & YUW gedl <l o Jore W, Qarge il S, S Iew gAER, warg
Wl kAR, A MU XM, Jaiged 9w foflie aur A erfew fafics, av 2020 7 Rt
YIS B AF—FIarell RS A yem e RUE HE-0762 I HRIBR ATERD DRAE! BT T
2| yeId AT @ fhaTaEE 2006 W 2013 T TG WU $ RIS SARBIRA @7 faaxor

TR 38—
oY
— [ mowo STHT BT 9 U4 U FrIferd A AT Bl faavol
o> | ! 30 YWeaR Al (fgdi),  dchrelm 04.08.2005—31.05.2008
700 (FAT0&10), - TRATIRTST
@@L“\ 2 |30 RO UH0 SO, TchIelA  HO3TWO 03.06.2008—31.07.2008
(SrgT0810), YATIRTS
3 |30 o e, dcpleld  HodifWo 31.07.2008—02.06.2009
(SrIT0810), TATTRTS
4 |30 oM RiE,  doplelE o0 02.06.2009—31.12.2009
(rIT08T0), TITFIRTSA
5 |30 TWOU®O WIS, Teblele {0310 01.01.2010—08.10.2010
(9rg10810), WATIRTS
6 |0 DHOD0 (A8 dehleiE  HodifHo 09.10.2010—31.08.2012
(rg10810), FATIRTS

472
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7 [g0 qodo Rfs, TpreiE HortHo 31.08.2012—23.07.2013
(SrgT0810), YIATTRTS
8 |30 3Nodo sfawca, dchlely  Ho3fH0 23.07.2013—21.05.2015
(STT0&10), TATIIRTS . .
9 20 Shovdod0 AERY, dehlet 3TefloaTHo 06.08.2005—29.02.2008
" 10 | 20 THOBO UTUSY, deblele 3refiosrdo 01.03.2008—22.08.2010
11 | 20 AROBO fgd<), THIeA 3HeN03THo 25.08.2010—28.09.2012
12|30 TOP0 TRIAT, Tehleld IAEN03TfH0 29.09.2012—21.02.2014

Sufa AR SAfRadar oy ol R @ SURIR WaIiged 8 gd ¥ | S0%0 S
TRROT UF e @aRer afRifrgE, 1975 § WeeM o gd faemdl fawnT @ srfergeen
HRRT-800 / 79-F—1—21—F—29—21 faid 24082021 ERT SOWO Ofel WRROT TG AR
SR e AR, 2021 fArfa fbar T | gerreNRE SR @ WfdEETIER Sovo
STe BT %7 So%0 Wil PR (), Sodo Sie e (@men & wa # faMre '
3| TR R RV @) SRRGEHT S=1-1770 / 9-3—21-05%1 / 2021 faATd 09.09.2021 §RT
g el oRfRm & Wi B e 00.00.2021 W UgW fH@ AT ArE @
Frafer ARy WeE-2564(1) / 9—3—21—5%1 /2021 fRATE 16.12.2021 §RT VoMo e o
(Fér) T Sovo STl FETa (urion) @ S Hraterdl @ el / URreRe / uiRaTRE
Ueer aMERT @A Il FIfB B Sovo STel AT (FRI) T Soo Sfel form (T 4
gfm sy ¥ faim ax fear mar ¥ U Reufy § SwiEm g afgreriRal w
TeTRIe feriEer S ot gy fRa S RET g

S Refy & giera aiferer § aftfa sfeRal @1 warfgfa @1 Refa d
g Rl S0 oy 39 M gRT FREFER Gria! fear ST afea 81 o |0
TR 2RT TaTREReT # AT 3070 w490 / 2019 T.S. Singh vs. State of U.P | garg
& SR uRd TRy i 29032022 B fhaTeHd ofeT & SgUTe H S BIADI B
s RUfY ST o) U9 wagadd @ aafy ¥ erika s AfteRal @ sy a
ST S—f 718 ® A ER FRiaE] @) S |

HISI

(Togwo )
areferor st (Rrer)
4. vd i SR« |
gy FrefoRad @ @ vd savas Sriael 8g ufdd -
1. Ty ger AR (AR / HRIREE), S0%0 e R (FTNI), TS |
\} T AT (AWR), 040 STl fHrH (I, e |
N

>

arefefor aif )
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1
o - Test Report Format No- UPPCB/RL/RBL/TR-2021
7 = REGIONAL LABORATORY, U.P. POLLUTION CONTROL BOARD
2 A=A Address: C-Block, Indira Nagar, Awas Vikash Colony, Racbareli-229001, U.P. : RN
_._nL .ﬂﬂ“’o Phonc: 0535-2973034 .Cﬁ_ 1Y) ‘ .
TEST REPORT 5
Before Bio Remediation , After Bio Remediation Percentage | Percentage | After Bioremediation
S. Date of Sampling | pH'| TSS | BOD | coD |  TC - FC pH - |TSS BOD | COD TC FC Reduction |Reduction in| Parameters | Parameters
~ |No| Sampling Point (mg/L| (mg/L) | (mg/L)| (MPN/100 | (MPN/100 (mg/L)| (mg/L)|(mg/L| (MPN/100 (MPN/100 | in BOD (%) FC{%) Withinthe | Beyond the
\ ) ml) ml) ) ml) ml) Standard Standard
+ | 06062022 | @2 | g2g| 125 | 63 | 336 | 9400000 | 3400000 | 861 | 93 | 24 112 | 3400000 | 21,00,000 | 6190 | 3824 | PHT FC
Maidan Drain BOC
2 ,cm.omhcﬁ muMM.HE. 205|160 | 60" | 328 | 9400000 | 40,00000 | 890 | 96 | 25 | 120 |24,00,000 | 21,00,000 5833 47.50 uﬂhwm. FC
3 | 06-06.2022 | CiyDrain |833| 169 | 89 | 352 |17000.000| 7000000 | 828 | 97 | 29 | 136 | 94,00,000 27,00,000 | 67.42 61.43 nﬂ. oqwm. e
4 | 06-06-2022 Ewﬁwﬁ a27| 151 | 6z | 328 | 7000000 | 47.00,000 | 843 | 92 | 27 | 128 |27.00,000 |21,00,000| 56.45 | 5532 uw.mwm. FC
| |s|iz062022| Re™2 |gag| 127 | 61 | 328 | 7900000 | 3300000 | 844 [ 91 | 24 | 112 | 26,00,000 21,00,000 | 60.66 3636 | PSS FC
Maidan Drain BOD
Bhuliyapur ) . PH, TSS,
| 6 | 13-06-2022 WISAPLT 45| 159 | 63 | 336 | 9400,000 40,00,000 | 840 | 90 | 26 | 120 | 27,00,000 | 17,00,000 | 58.73 s7.50 | Poon FC
- 13.062022| CityDrain | 840|482 | 90 | 352 |17000,000| 4900000 | 838 |-93. | 29 | 136 | 79,00,000 | 27,00,000 67.78  |-.44.90 u“.%wm. FC
8 | 13062022 | POt | g3g| 140 | 58 | 320 | 7900000 | 49.00,000 | 844 | 95 26 | 120 | 3.30,000. [ 21.00000| s5.17 | s71a | PSS EC
Ramlila ' PH. TSS, ‘
-06- 9,00,000 32,00,000 8.25 .94 28 6 | 27,00,000 ,00,f K R ’ 2
9 |20-06:2022 |, P % |822) 120 | 69 | 344 79,00,00 _ 13 000 | 17,00,000 [ 53.42 46.88 o FC
10| 20-06-2022 m__w_wm_ﬁ s20| 155 | 60 | 328 | 79.00,000 | 2700000 | 826 | 93 | 26 | 112 |2500,000]14,00,000] 56.67 4815 vw.n.._wm. FC
1| Zo062022| Cityprain |806| 171 | 91 | 352 |1.60,00000| 7000000 | 811 | 98 | 27 | 128 | 70,0000 |27,00,000| 7033 pLa3 [ RIS |
12| 20-06-2022 mo___us_znn 023| 15¢ | 61 | 328 | 7000000 | 27.00000 | B15 | 96 | 27 | 128 | 2600000 11,00,000| 5574 59.26 um.%wm. FC
rain . :
A Effluent Discharge Standards for STP (13 October 2017) 6.5-9.0| <100 | 30 - - <1000 - - -

Fo.. \EDW\ |
£ )08l 2

a3

>
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¢
S Test Report Format No- UPPCB/RL/RDL/TR-2021
k. — REGIONAL LABORATORY, U.P. POLLUTION CONTROL BOARD
',rd-.“.}’!\(MN\D. - Address: C-Block, Indira Nagar, Awas Vikash Colony, Raebarell-229001, u.p.
R 2 Phone: 0535-2973034
TEST REPORT
Parameters | Remarks
S.No. cmnm.o* Sampling Sampling Point pH Color 0.0.(mg/t) | BOD (mg/L) Conductivity TC (MPN/100 ml) Designated
| (Hazen) (mmho/cm) Best-Use
1 06-06-2022 Sai River U/S Gai Ghat 8.17 10 6.0 4.9 0.375 7900 _ D
2 06-06-2022 Sai River D/S Railway Bridge 8.53 10 5.6 5.4 0.412 - 9400 = ; D
3 1306-2022 Sai River U/S Gai Ghat 7.98 10 6.0 4.8 0.383 7900 D
4 13-06-2022 sai River D/S Railway Bridge 2.90 10 5.8 5.2 0.411 9400 D
S 20-06-2022 Sai River U/S Gai Ghat 7.85 10 5.9 5.0 0.371 7900 D
6 20-06-2022 Sai River D/S Railway Bridge 7.92 10 5.6 53 0.419 9400 D
Standard Class A : 6.5-8.5 - 6 mg/l ormore . |2 mg/l orless - 50 MPN/100 ml or less
Standard Class B . 6.5-8.6 - 5Smg/lormore  |3mgflorless | - - 500 MPN/100 ml or less
Standard Class C 6.0-9.0 - |4 mg/lormore |3 mg/lorless | - 5000 MPN/100 ml or less
Standard Class D 6.5-8.5 - 4 mg/l or more - - -
Standard ClassE 6.0-8.5 - - - 2250 -
Y L amRae e Joe
mM%h ax r/ : ; P RO.

!&%ﬁ?ﬁ ?
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Test Report Format No- UPPCB/RL/RBL/TR-2021
REGIONAL LABORATORY, U.P. POLLUTION CONTROL BOARD
Address: C-Block, Indira Nagar, Awas Vikash Colony, Raebarell-229001, U.P.
Phone: 0535-2973034

TEST REPORT

Before Bio Remediation Aflter Bio Remedlation Percentage | Percentage After Bioremediation
Dateof | Sampling | pH | TSS | BOD | COD TC FC plt |TSS poD | €oD TC FC Reduction |Reduction in| parameters | Parameters
No| Sampling | Point (mg/L) | (me/1) | (me/) | (MPN7100 | (MPN/L00 (mg/L)| (me/1)| me/0y | (MPN/100 | (MPN/100 [inBOD(%) [ FCU%) | withinthe |Beyond the
. X ) N .ml) | ml) . . , . ml) . mIl) : Standard | Standard
1 l07.05.2022| Maidam | 788 | 130 | e0 | 328 | 7000000 | 3400000 [ 7.95 | 91 | 26 | 112 |33,00,000(21,00000( 56.67 | 38.24 PHISS, | e
Drain . BOD
Bhuliyzpur
2 | 07-0s-2022 M..Mnu se0| 162 | &3 | 328 | 79.00,000 | 40.00000 | 776 | 96 | 24 | 112 |24,00,000 (2100000 6190 | 47.50 uWMwm. FC
3 | 07-05-2022 | GityDrain | 761 ] 171 | 90 | 352 [1.40,00000| 4700000 | 7.65 | 95 | 27 | 128 | 79,00000 | 27,0000 7000 | 4255 uw.hwm. e
4 | 07-05-2022 | Policeline | 5 g¢ H,TSS
e 151 | 60 | 312 | 7000000 | 48,00,000 [ 807 | 93 | 28 | 128- (3300000 |2700000| 5333 | 4375 P FC
Ramlilz :
s |13-052022 | Mziaam | 840 127 | 65 | 336 | 7900000 | 3300000 | 8.50 | 94 | 22 | 108 [27,00000|21,00,000| 6615 | 3636 PHTSS, -t o
Drzin . . : : BOD
6 | 13-05-2022 | BREE=PUr g4 g H,TSS
-05- o o| 166 | e6 | 336 | 79,00000 | 4000000 | 750 | 93 | 27 | 128 |2600000 2500000 s9.09 | 3750 | P~ FC
7 | 13-05-2022 | GityDrain | 780 | 183 | 92 | 352 |170,00000| 4900000 | 775 | 97 | 26 | 112 | 7900000 3300000 7174 | 3265 | PRI} kc
‘ BOD
Police Line : ,
g |13-05.2022 | POUeliae | 76 | 147 | 5@ | 320 | 70,0000 | 4900,000 | 7.98 | 92 | 25 | 112 | 330,000 |2500000 | 5650 | 4398 u—m.oqwm. FC
Ramlila :
o | 20.05.2022 | Moidan |&50| 133 | 66 | 336 | 7900000 | 3200000 | 860 | 92 | 25 | 112 [32,00000 | 2100000 | 6212 | 3238 | PRTSS i
Drain BOD
10| 20-05-2022 | BP0 | 160 | 63 | 336 | 70,00 4 5 _ ) H, TSS
Drain g ,00,000 | 41,00,000 | 7.9 97 | 26 | 112 |27,00,000 | 21,00,000 | 58.73 48.78 uw.ou. FC
11| 20-05-2022 | Cityprata [ 750 | 178 | 90 | 3s2 |17000,000| 79,00000 | 850 | 96 | 29 | 128 | 79,00,000 | 3200000 6778 | 5943 PH, TSS, o
- BOD
; |
, Iy
Fu4
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%Nl‘ - -

M?Em-msu Z_H_VH“__% 702 | 154 | 62 | 320 | 7900000 | 41,00,000 | w00 | 95 | 27 | 128 | 33,00,000 | 26,00,000| 56.45 36.59 uﬁ.wwm. FC

£ Ramlila ' ) H, TSS
30-05-2022| Maidan | 853 | 129 | 60 | 328 | 9400000 | 33,00000 | 867 | 91 | 26 | 120 33,00,000 | 20,00,000 | 56.67 39.39 cm.ou ’ FC

Drain

Bhuliyapur pH, TSS,
30-05-2022 | MU VPUT) g49 | 151 | 64 | 336 | 79,00,000 | 40,00,000 | 8.60 98 | 26 | 120 |27,00,000 |17,00,000| 59.33 57.50 s FC
30-05-2022 | CityDrain | 853 | 162 | 85 | 344 |140,00000| 70,00,000 | 848 | 94 | 27 | 128 | 7900000 |27,00000| 6824 | 61.43 v_wm_ww FC
v e el » v RE Kl et b _ 5 e | bl 1 R . b %
30-05-2022 omﬂsn gss | 1so | 6o | 328 | 79.00,000 | 48,0000 | 850 | 93 | 28 | 128 |33,00,000 | 21,0000 " 5333 56.25 em.oo. FC
Efiluent Discharge Standards for STP (13 October 2017) wmo. <100 | 30 . . <1000 . - :

()]
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S\,

el

A




= Test Report Format No- UPPCB/RL/RBL/TR-2021
I~ REGIONAL LABORATORY, U.P. POLLUTION CONTROL BOARD

B2 Address: C-Block, Indira Nagar, Awas Vikash Colony, Raehareli-229001, U.P.
Phone: 0535-2973034
TEST REPORT
‘ \ Parameters : Remarks
o.mnm of Sampling w&ﬂu::w Paint . - .pH r Color' | - D.O.(meg/L) | BOD (mg/L) .Conductivity TC (MPN/100 ml) Designate
, (Hazen) _ *(mmho/cm) . " | dBest-
07-05-2022 Sai River U/S Gai Ghat 8.38 10 6.6 4.4 0.378 7000 D
= - 07-05-2022 . -|Sai River D/S Railway Bridge i *|+ 8.51% ¢ 10: )i 6.2 - -.5.0 ~ -t 0408 1 9200 D -
" 13-05-2022 Sai River U/S Gai Ghat 8.11 10 - 6.4 . 4.7 0.381 7000 D
13-05-2022 Sai River D/S Railway Bridge 8.23 10 6.0 4.8 0.415 9400 D
20-05-2022 Sai River U/S Gai Ghat 7.92 10 6.1 4.9 0.371 7000 D
20-05-2022  {SaiRiver D/S Railway Bridge - 7.69 10 5.6 5.4 0.413 8400 D
30-05-2022 SaiRiver U/S Gai Ghat . 8.01 10 ]| _ 5.9 . 5.0 0.391 7000 D %
30-05-2022 Sai River D/S Railway Bridge 8.29 10 5.4 5.8 0.439 9400 D
Standard ClassA . 6.5-8.5 - 6 mg/l or more |2 mg/lorless - - 50 MPN/100 ml orless ST
Standard Class B~ : 6.5-8.6 - -|smg/iormore |3 mg/lorless - 500 MPN/100 ml or less :
Standard Class C 6.0-9.0 - |amgflormore |3 mg/lorless - 5000 MPN/100mlorless |
Standard Class D : 6.5-8.5 - {4me/lormore mtrd o " ;
- |standard Class E = 6.0-8.5 - = e i 2250 -

SN , e e i m,o.\wf R , |
B\ S | e , S
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Test Report Format No- UPPCB/RL/RBL/TR-2021

UPPCE REGIONAL LABORATORY, U.P. POLLUTION CONTROL BOARD
\ ——— Address: C-Block, Indira Napar, Awas Vikash Colony, Rachareli-229001, U.P.
NG A B Phone: 0535-2973034
LS anels
el TEST REPORT Retth
Before Bio Remediation After Blo Remediation Percentage ’ After Bio-Remediation _
Reduction in
S. Date of Sampling Point pH |TSS BOD COD | TC{MPN/100 FC pH |TSS BOD cop TC FC (MPN/100 BOD(%) Parameters |Parameters
No| Sampling g/ | {mg/) | {mgN) ml) {(MPN/100 (mg/L) |{mg/L) | (mg/L) | (MPN/100 mf) within Standard| Beyond
, ml) mi) Standard
zmsup.:, Road - ,
1 15/6/2022 Drain, Raebareli 7.89 | 152.0 620 .| 3280 1,100,000 790,000 8.01 | 9100 | 27.00 | 1200 780,000 700,000 56.45 pH, TSS, BOD FC
Surjupur Bandha R
2 15/6/2022 Drain, Raebareli 755 | 1250 880 328.0.| 7,000,000 4,100,000 8.03 91.00 | 27.00 | 120.0 4,500,000 2,100,000 $932 pH, TS5, B0D FC
Indira Nagar o , .
15/6/2022 Drain, Raebareli 7.49 | 1540 60.0 3200 7,000,000 4,600,000 8.36 89.00 | 28.00 120.0 4,900,000 1,700,000 5333 pH, TSS, BOD FC
1s/6r2022 |TO0E R wM.&.P 285 | 1510 | ss.0 | 3120 | 3300000 | 1700000 | 7.3 | 100 2500 | 1120 | 2700000 | 1300000 | S7.63 | PH,TSS,BOD £
Mzhanandpur I ; : S : ]
15/6/2022 Drain, Raebareli 7.88 | 1420 60.0 328.0 1,100,000 . w&o.QOQ 8.03 95.00 | 29.00 | 136.0 | . 790,000 700,000 51.67 pH, 1SS, BOD FC !
tndustrial Acea | 20| o0 | 320 | 1360 | 110000 | 480000 | 828 | 74002100 | 1040 94,000 | 41,000 3338 | pH,TSS,BOD | FC
15/6/2022 Drzin, Raebareli _
Rewati Ram Ka : , § P _ : : :
15/6/2022 | talabDrain, | 7.59 | 1280 | 500 | 3120 1,400,000 | 940,000 | 8.0 | 9100|2600 | 1200 | 940000 } 790,000 4800 | pH,TSS,BOD FC
Raebareli . H
Effluent Discharge Standards for STP {13 October 2017) 6.5-0.0 | <100 | . 30 - & <1000 < - ’ o

ol

S.A
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Test Report Format No- UPPCB/RL/RBL/TR-2021
REGIONAL LABORATORY, U.P. POLLUTION CONTROL BOARD

Nt Address: C-Block, Indira Nagar, Awas Vikash Colony, Raebareli-229001, U.P.
: JAVM““%., Phone: 0535-2973034
TEST REPORT
Date of Parameters Remarks
S. No. sampling Sampling Point pH Color D.O. (mg/L) BOD (mg/L) | Conductivity TC (MPN/100 ml) Designated
(Hazen) (mmho/cm) Best-Use
Sai River U/S Sirsa Ghat,
1 |15-06-2022 . ! . 8.27 10 6.6 4.8 0.389 7000 D
Raebareli
Sai River D/S Picnic Spot,
2 | 15-06-2022 . 8.5 10 5 4.9 0.419 9400 D
Raebareli
Standard Class A 6.5-8.5 - |6 mg/lor more - |2 mg/l or less - 50 MPN/100 ml or less
Standard Class B 6.5-8.6 - |5mg/lormore |3 mg/lorless - 500 MPN/100 ml or less
Standard Class C 6.0-9.0 - 4 mg/l or more |3 mg/l or less - 5000 MPN/100 ml orless
Standard Class D 6.5-8.5 - |4 mg/l or more - - -
Standard Class E 6.0-8.5 - - o 2250 -
var/ RO. 1k

it 2



Test Report Format No- UPPCB/RL/RBL/TR-2021
REGIONAL LABORATORY, U.P. POLLUTION CONTROL BOARD

=N Address: C-Block, Indira Nagar, Awas Vikash Colony, Raebareli-229001, U.P.
J/..,M.Na\o.&o Phone: 0535-2973034
TEST REPORT
/ Date of Parameters Remarks
S. No. sampling Sampling Point pH Color D.0. (mg/L) BOD (mg/L) | Conductivity TC (MPN/100 ml) Designated
P (Hazen) (mmho/cm) Best-Use
Sai River U/S Sirsa Ghat,
1 |1sos2022p / 8.27 10 6.6 4.8 0.329 7000 D
Raebareli
Sai River D/S Picnic Spo
2 | 15062002 [ Rver O/ PL | g5 10 5 4.9 0.419 9400 D

Raebareli

Standard Class A 6.5-8.5 - |6 mg/l or more |2 mg/lorless - 50 MPN/100 ml or less

Standard Class B 6.5-8.6 - |5 mg/l or more |3 mg/lorless - 500 MPN/100 ml or less

Standard Class C 6.0-9.0 - lamg/l ormore |3 mg/lorless - 5000 MPN/100 ml or less

Standard Class D 6.5-8.5 - |4 mg/l or more - - -

Standard Qass E 6.0-8.5 - - p 2250 -
mv—— % e e

mw/c/
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7 T YT 1 Beforr Bioremediatian Alter Do reavedration % Reduction Mancard oAbt pararseters source of S1andard Mecting paameters
.M s | soo_ | cop s ] oD | €oo 0P by UP fal Nigam Department Of
b NABA, 4 [Yee) oD
Name Of | Name of . n \ | 1$1) /] cop 158 =02 (o] 185
M e No. dia o | 02 O S4TIE & Drale Naene N L7 T ] ” (meM | (mgfl) | (me/l) Atcrodited b W = -
w (mefty | Ime/t | mes) tmg/) | (e | e/ e | tme/M | (me
w
t
{ D Nome- Posice tine 200620 | 25 | w00 | s | 200 | 25 | ms | 2 | oav2 000 | 9383 | s74a | s9os0 | eza | 00 | 30 | 150 | e | Yes | ves | ves
Surppur Baadha 20-06- 2912 0 410 . 184 1.3 35.4 02 ”2 415 NI7 | L4 1465 [R) 190 3% 159 Yes Yo3 Yez Yes
Manarandpar 10-06-2022 15§ w0 | v | e | oam | o | o | oAk 238 |awao | man | ersz | esa | 100 | 0 | 130 | Yu | Y | Yo | e
Global
Nee A , 7| Environenental
. ; - 93::82!& - i 2
RocbareS | RAVIR | xapran Ka Purwi 2006-2012 WL oao |60 | oae | 73a g sk | ok R agnpcomer] 038 | 9034 | S400 | <03 | 65a | 100 | 30 1% | Yes | ves. | Ye ves
Lk
Reviiram KA Talab 20-06-2021 | w0 | 40 00 | 741 | 162 | a4 | w6 343 .3.,...“ s97: | w0 | 634 | 300 30 190 | Y \_4._, Yes Yoi
Konpus foad 20-06-2022 25 |- w0 | s | | 1o | sas | 32 | 1008 280 | 9as | saae ] seeo | ese | 100 | 20 | 130 | va | Y| Yo | ves
fadustdal Ares 20-66-2022 775 | o0 | .40 200 (154 | 224 | 106 | 308 n 240 | 750 | sax | 654 | o 0 150 | Yo |iVas | Yes Yot

BT
porfarmdl sfwsrd
Tt .;cauﬁcadﬁfﬂrwd
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Enclosure - 5

v f“reate ‘sewera 1and
\agar I’allka Pa_rlshad Belha Prat"'np‘ga"rh; y

The BXIStlng & 95 MLD STP at Belh: Pratapgarh IS currently non- opcratxonal AL
reSent overhaulmgv-“of 8 95 MLD STP Power Connectxon and 1&D of drams scheme
nctione i ‘ der execution ! under state sector programme
e-is e xpectcdtto be: completed by October, 2022 i
; , : \ atapgarh City is: dmded in two parts by the nvcr i :
: Sal, On sxde 0, river wherc' STP exi reis. ndcanal in nearby -as the most of the - |

d-into remdentia land. One. the other side. of river, tHere exits -
meahuli’(approxxmately 5 KM from STP) where treated

Exccutwe Eng[ncer ]
; LSecond Dlvxsxon,

Nigﬁm(Urbun)
Pmyngraj
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E-mail:- ee_rbi0l_upjn@yahoo.com
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11,04 /2015—th-II f&5iTa 04 ATF 2020 & gRI Mandatory use of Treated sewage water by the power
plants as per the provisions of the tariff policy 2016 & s+ # faw Y W 8, R SRCISE %ﬂ

foist el enfer grar @i SABR §RT YA fHar ST Y87 Water quality parameter & water demand
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Enclosure -6

e o aiffers, orsion Vs, Soso el R (), Gﬁﬂt_m, '
o i sa SR § Wi allowo HwHT—490 /2019 T.S. Singh vs. State of

UP. & G & SURT fie—-20.03.2022 BT IR AR
(a= 'ﬁw—uos /ﬁT—s—zz-—azm /2020) T wr?-ra

2= 0 XS gﬁa e N u‘ﬁ"‘rﬁ
alowo  XiE—490 /2019 T.S. Singh vs.
State of U.P. ¥ T T
- RAiG—20032022 ®  TRA  RW B |
- Trura sfw @1 fRarer Fead @ -
#eeeeeee15, Let further action report giving the
compliance ‘and water quality status as on
130.06.2022 be filed by the Additional Chief
~‘Secretary, Urban Development Department,
U.P. by 15.07.2022 with a copy to the O.C.
5 " The OC may give its own report by 30.07.2022
sz el i by ‘esmail at judicial-ngt@gov.in preferably in
<o« o b the form of searchable PDF/OCR Support PDF
b "l ' and not in the form of Image PDF. The report
- may Spec:iy data of Pratapgarh and also other
towns in the area like Raebareli and Jaunpur.
/'CPCB and NMCG with assistance of PCBand |
" Jal'Nigam may give:factual status report CPCB. |
< I will be nodal agency for the purpose.-----= . |
3= 0 TE ERa el g aika |
| SudE ey fa=Tie—29.03.2022 ﬁ wE e
i e L B R I G B D PR

- T ST @ AT AN i 1‘-:
ﬁmmaﬁé‘aaﬁm%& @ |
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Regional Office, UP Pollution Control Board, Lucknow
sr No| Regional Office Points Remark
1 Number of Total Drains in your !
districts falling in river Sai
2 Place of origin of each drain Aurangabad Ashiyana,
i Lucknow
3 Length of drain Can not be identified
4 Average total discharge of the drain |Approx-20 MLD
Whether any work regarding
tapping/diverting/intercepting of
5 the drain is pending? If Yes, details The drain is not tapped
there of and month wise times
schedule for its completion
Whethejr any proposal for tapping c Information not availble in
6 any drain, so that untreated water ) )
Lucknow  |4oes not fall in river Sai, is pending? this giffice
If Yes, details there of and its stage.
Whether any interim measure for
treatment of water i.e bio-
7 remediation/phyto remediation, is No
being adopted in any drain at
present ? If Yes, details there of.
Take water samples from all the
drain where they fall in river Sai, get ,
them tested and send the sample Analysis report of the
8 month of May, 2022 is

testing reports on all counts
including fecal coliform and total
coliform along with your report to
the Hon'ble Oversight Committee.

attached
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I CENTRAL LABORATORY
Caay, UTTAR PRADESH POLLUTION CONTROL BOARD
%%}f!ﬂﬁ Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010

Ref n0-16289419ICENTRALf2022 Date:27/05/2022

1- Sample Location: U/S Sai river

2- Distriet: Lucknow

3. Address: Barenda, bhavreshwar mandir Lucknoow

4- Sample Source: River

5- Type of sample : Surface Water

6- Sample Collected By : Nimesh Dubey, LA, Sujeet Maurya JRF
7- Odour :

8- Quantity and Packing : 2lit. plastic jerrican, 1 DO botile , | MPN bottle
9. Date of Sample Collection : 06/05/2022

10- Analyis Indented by : RO Lucknow

11- Date of sample receipt in Lab : 06/05/2022

|
a

" Results | Defection Range
5.10000 Hazen

394.4 0.1-10000 uS/cm
5.0 -10000 mg/]

pH,4500 H B Electronic method
Colour,2120 B Visual Method

Conductivity,2510 B Lab Method
Suspended Solids , 7540 D Total Suspended
Solids dried at 103-105 oC
Dissolved Solids, 2540 0C Total Dissolved Solids
dried at 180 0C
Total Solids , 2540 B Total Qolids dried at 103-
105 0C

Total Coliform, 9221 B Standard Total Coliform MPN/100 ml
Fermentation Technique)

Fecal Coliform, 9221 E Fecal Coliform Procedure

5.0 -10000 mg/l

284.0 5.0 -15000 mg/l

<1.8 MPN/100 ml &
above

<1.8 MPN/100 ml &
above

BOD. 3 day 27 0C IS 3025 ( Part 44): 1993 Bio ““ 1.0 1000 mg/l
COD. 5220 B Open Reflux Method mm 4.0 -1000 mg/l

0.2-14.0 mg/l

D.O., 4500-0B Todometric Method
A

Remark:* - N

Analysed by
[Vinay Dubey (SA), Dr Maya Verma (JRF)]

Authorized by
B
PULatt Bhaskar ASO ' -
RAM  Sared
Date: 2022.05.3
GOPAL  Taparwosw
CEO Central Laboratory

Note: 1 The resulte in the Test Renort relate onlv fo the ifmﬁgﬁ.s‘.feﬂ' 9 The renort shall not he renrnduced-excent in fall withont



LFta CENTRAL LABORATORY
M UTTAR PRADESH POLLUTION CONTROL BOARD
R Building, No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010

Ref no-16289572/CENTRAL/2022 Date:27/05/2022
1- Sample Location: Sai river at meeting Point of drain

2- District: Lucknow

3. Address: Barenda, Bhavreshwar mandir , Lucknow

4- Sample Source: River

5- Type of sample : Surface Water

6- Sample Collected By : Nimesh Dubey, LA, Sujeet Maurya JRF

7- Odour:

8- Quantity and Packing : 2lit. plastic jerrican, 1 DO bottle , 1 MPN bottle
9. Date of Sample Collection : 06/05/2022

10- Analyis Indented by : RO Lucknow

11- Date of sample receipt in Lab : 06/05/2022

r Parameter ‘[ Unit Results Detection Range |
| pH,4500 HB Electronic method | - 7.78 02-12
Colour,2120 B Visual Method Hazen 30 5-10000 Hazen <‘
Conductivity,2510 B Lab Method uS/cm 1056.0 0.1-10000 uS/cm
Suspended Solids , 2540 D Total Suspended mg/l 52.0 5.0 -10000 mg/l
Solids dried at 103-105 0C
’»Dissolved Solids, 2540 0C Total Dissolved Solids mg/l 664.0 5.0 -10000 mg/1
dried at 180 0C
Total Solids , 2540 B Total Solids dried at 103- mg/l 716.0 5.0 -15000 mg/l
105 0C
Total Coliform, 9221 B Standard Total Coliform MPN/100 ml 130000 <1.8 MPN/100 ml &
Fermentation Technique) above
Eecal Coliform, 9221 E Fecal Coliform Procedure MPN/100 ml 23000 <1.8 MP};IHOO ml &
above
BOD, 3 day 27 0C 1S 3025 ( Part 44): 1993 Bio mg/l 8.5 1.0 -1000 mg/
COD, 5220 B Open Reflux Method mg/l 35.6 | 4.0-1000 mg!
D.0. . 4500-OB lodometric Method mg/l 323 | o2140mgl |
Remark:* - NA
Analysed by

[Vinay Dubey (SA), Dr Maya Verma (JRF)]

Authorized by

PREETI BHASKAR Soai ™"

T P T

Preeti Bhaskar ASO , RAM Dlgitally signed by

RAN GOPAL
Date: 2022.05.31
GOPAL 12:13:37 +05'30°
CEO Central Laboratory

Nate: 1 The resnlte in the Test Renntt relate anlv to the item.qagmd’ 7 The renort shall nof he renrndnced-excent in full withont



T CENTRAL LABORATORY
=T A UTTAR PRADESH POLLUTION CONTROL BOARD

!
RN
"o ?!ﬂ{“‘:&\ Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010
TEST REPORT: W
Ref n0-16289519ICENTRALf2022 Date:27/05/2022

1- Sample Location: D/s Sai river

2. District: Lucknow

3- Address: Barenda , Bhavreshwar Mandir , lucknow

4- Sample Source: River

5- Type of sample : Surface Water

6- Sample Collected By : Nimesh Dubey, LA, Sujeet Maurya JRF
7- Odour :

8- Quantity and Packing : 21it. p].asticjerrican, 1 DO botile , 1 MPN bottle
9. Date of Sample Collection @ 06/05/2022

10- Analyis Indented by : RO Lucknow

11- Date of sample receipt in Lab : 06/05/2022

Parameter “m Detection Range
L4500 H B Elcctronic method _““
Colour2120 B Visual Method w“ 5-10000 Hazen

Conductivity,2510 B Lab Method 688.6 0.1-10000 uS/cm

Suspended Solids, 2540 D Total Suspended 5.0 -10000 mg/l
Solids dried at 103-105 0C
Dissolved Solids, 2540 0C Total Dissolved Solids ““ 5.0 -10000 mg/!

dried at 180 0C
Total Solids , 2540 B Total Solids dried at 103-
105 0C
<1.8 MPN/100 ml &
above

<1.8 MPN/100 ml &
above

30D, 3 day 27 0C IS 3025 ( Part 44): 1993 Bio ““ 1.0 1000 mg/!
COD, 5220 B Open Reflux Method ”ﬂ 4.0 -1000 mg/l
.0, . 4500-OB lodometric Method ”m 0.2-14.0 mg/l

Remark:* - NA

Total Coliform, 9221 B Standard Total Coliform
Fermentation Technique)

Fecal Coliform, 9221 E Fecal Coliform Procedure

Analysed by
[Vinay Dubey (SA), Dr Maya Verma (JRF)]

Authorized by

PREETI BHASKAR oA
Preeti Bhaskar ASO RAM Digitally signed

by RAM GOPAL

Date: 2022.05.31

GOPAL  1zasi7 40530
CEO Central Laboratory

Nate: 1 The reanlfe in the Test Renort relate onlv to the ita‘v‘g tagteds 7 The renart <hall not he renradneed-excent in Ml withont



Annexure-4

Points of discussion in OA No. 490/2019

S. No.

Points of discussion

Compliance by UPJN (Rural)

Most of the water quality
parameters were recorded
beyond the permissible
limits. What is the present
water quality status of the
drains?

Does not pertain to U. P. Jal Nigam (Rural).

The action plans under the
River Rejuvenation
Committee  has  been
prepared for all the
polluted stretches. What is
the status of its
implementation in the case
of River Sai?

Does not pertain to U. P. Jal Nigam (Rural).

What is the plan to utilize
the treated sewage
generated from Unnao to
Jaunpur?

Does not pertain to U. P. Jal Nigam (Rural).

The status of sewage
generated, available
treatment capacity and
status of tapping of drains
need to be presented by
UPPCB and UP Jal Nigam
for other towns in the area
such as Raebareli,
Jaunpur, Unnao, Lucknow
and Varanasi.

1. Raebareli- There is 1 existing STP in Raebareli, with an
installed capacity of 18 MLD. At present, there are 16 drains
in Raebareli district, having discharge of 34 MLD. Out of 16
drains, 9 drains, having discharge of 2 MLD fall in river
Ganga in Dalamu town and 7 drains, having discharge of 33
MLD fall in river Sai. All drains are untapped. The status of
these drains is as follows: -

a) A DPR for I&D of 9 drains, falling in river Ganga in
Dalmau town, amounting Rs. 73.64 cr. was submitted to
NMCG vide SMCG letter dated 02.02.2022, wherein
construction of 4 MLD STP was proposed. Some
observations on the DPR have been intimated by NMCG
vide their letter dated 28.06.2022. Revised DPR, after
incorporating the observations will be submitted very
shortly.

b) Out of 7 drains which fall in river Sai, discharge of 3
drains will be diverted to the 18 MLD existing STP after
the completion of sewer laying and sewer house
connections under AMRUT programme. This work is
likely to be completed by March, 2023. For remaining 4
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S. No.

Points of discussion

Compliance by UPJN (Rural)

drains, a PFR under AMRUT 2.0 programme has been
prepared, wherein STP of 15 MLD capacity is proposed.

2. Jaunpur — There are total of 21 drains in Jaunpur, having

discharge of 24 MLD which fall in river Gomti. Out of 21
drains, a project for 1&D of 14 drains, having discharge of
23 MLD is on-going under Namami Gange Programme,
wherein STP of 30 MLD capacity has been installed
recently. 3 I&D works have been completed and balance 11
I&D works are under progress, which are likely to be
completed by December, 2022. Balance 7 drains, having
discharge of 1 MLD fall in Kerakat Nagar Panchayat. Due to
little discharge, no 1&D works have been proposed here so
far.

. Unnao- There are total of 8 drains in Unnao district, having

discharge of 22 MLD which fall in river Ganga. Out of 8
drains, 1 drain falls in Unaao town, having discharge of 11
MLD and 7 drains fall in Shuklaganj town, having discharge
of 11 MLD. All 8 drains are untapped and no STP is
installed at present. The status of 1&D of these 8 drains is as
follows: -

a) A project for 1&D of 1 drain in Unnao is on-going under
Namami Gange Programme, wherein STP of 15 MLD
capacity is proposed. This STP is likely to be
commissioned by July, 2022 end.

b) Out of 7 drains in Shuklaganj, a project for 1&D of 5
drains, having discharge of 4 MLD in Shuklaganj is on-
going under Namami Gange Programme, wherein STP of
5 MLD capacity is proposed. The works are likely to be
completed by December, 2022. Balance 2 drains, having
discharge of 7 MLD are not included in any I&D project
yet.

. Lucknow- There are 4 existing STPs in Lucknow, with a

total installed capacity of 407.5 MLD. At present, there are
34 drains in Lucknow, having discharge of 605 MLD. In
addition to this, 158 MLD sewage discharges through sewer
network. Thus, total 763 MLD sewage is generated in the
city through drains and sewer network. Out of 34 drains, 33
drains, having discharge of 550 MLD fall in river Gomti and
1 drain, having discharge of 55 MLD, fall in river Sai. Out
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S. No.

Points of discussion

Compliance by UPJN (Rural)

of 34 drains, 21 drains, having discharge of 191 MLD are
tapped, 4 drains, having discharge of 308 MLD are partially
tapped and 8 drains, having discharge of 106 MLD are
untapped. 1 drain (Ghaila) has very less discharge and is not
proposed to be tapped. The status of I&D of these 12
partially tapped and untapped drains is as follows: -

a) A project for 1&D of 1 drain (GH Canal) is on-going
under AMRUT, wherein construction of 120 MLD STP
is proposed. The works are likely to be completed by
December, 2022.

b) A project for I&D of 4 drains at Daultaganj and
Barrikala, is on-going under Namami Gange Programme,
wherein STP of 40 MLD is proposed. The works are
likely to be completed by December, 2023.

c) A project for Pollution Abatement of River Gomti at
Lucknow, Phase-Il, Part 1, under Namami Gange
programme, amounting 279.72 cr. has been submitted to
NMCG vide SMCG letter dated 04.07.2022. In this
project, 1&D of 3 drains and construction of 38 MLD
STP is proposed.

d) A project for Pollution Abatement of River Sai at
Lucknow, Phase-Il, Part 2, under Namami Gange
programme, amounting 444.66 cr. has been submitted to
NMCG vide SMCG letter dated 22.06.2022. In this
project, 1&D of 1 drains and construction of 83 MLD
STP is proposed.

e) A project for Pollution Abatement of River Gomti at
Lucknow, Phase-1l1l1 under Namami Gange programme,
amounting 556.67 cr. has been submitted to SMCG vide
letter dated 19.07.2022. In this project, 1&D of 3 drains
and construction of 75 MLD STP is proposed.

5. Varanasi- There are 7 existing STPs in Varanasi, with a total
installed capacity of 420 MLD. At present, there are 43
drains in Varanasi, having discharge of 324 MLD. Out of 43
drains, 28 drains, having discharge of 229 MLD fall in river
Ganga and 15 drains, having discharge of 95 MLD fall in
river Varuna. The status of these drains is as follows: -

¢) Out of 28 drains which fall in river Ganga, 26 drains,
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having discharge of 184 MLD are tapped and 2 drains,
having discharge of 45 MLD are partially tapped. A
project for 1&D of these 2 drains, amounting Rs. 376.42
cr. has been submitted to NMCG vide SMCG letter dated
18.04.2022, wherein construction of 40 MLD STP is
proposed.

d) Out of 15 drains which fall in river Varuna, 14 drains

having discharge 59 MLD are tapped and 1 drain having
discharge of 36 MLD is untapped. A project for I&D of 1
drain, amounting Rs. 348.86 cr. has been submitted to
NMCG vide SMCG letter dated 07.04.2022, wherein
STP of 55 MLD capacity is proposed.
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